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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
CENTRAL ZONE BENCH, BHOPAL
ORIGINAL APPLICATION No. 58/2026
IN THE MATTER OF:

RASHID NOORKHAN .. APPLICANT

VERSUS
COLLECTOR BHOPAL & ORS. ... RESPONDENT

JOINT COMMITTEE REPORT OF MADHYA PRADESH POLLUTION
CONTROL BOARD (MPPCB) IN ORIGINAL APPLICATION NO. 58/2026
OF RASHID NOOR KHAN VS COLLECTOR BHOPAL & ORS.

1. That, the Hon’ble NGT vide order dated 07.05.2026 passed in OA 58/2026 (CZ)
Rashid Noor Khan Vs Collector Bhopal & Ors., issued following directions: -

1. The contentions of the Learned Counsel for the applicant Mr. Harshwardhan
Tiwari are that the Lower Lake and its surrounding areas, including
Professor’s Colony Road and adjoining localities, fall within the Full Tank
Level (FTL), buffer zone, and zone of influence of the wetland. As per the
Wetlands (Conservation and Management) Rules, 2017, MoEF&CC
Guidelines, and settled legal position, any permanent construction activity
within 50 meters of the FTL of a notified wetland—particularly a Ramsar
Site—is strictly prohibited. Buffer zones are integral to wetland conservation
as they act as ecological safeguards against pollution, flooding, habitat loss,
and hydrological disturbance. However, despite this clear legal embargo,
the lower lake of Bhoj Wetland is increasingly being subjected to illegal
encroachments, unauthorized constructions, land-use violations, and
degradation of ecological buffers due to weak enforcement, administrative

apathy, and lack of effective monitoring by the Respondent authorities.
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2. That large-scale, deliberate, and systematic damage was being caused to
standing mature trees located within the buffer zone of the Lower Lake in the
vicinity of Professor's Colony Road, Bhopal. It came to the knowledge of the
Applicant that several trees had been drilled with circular holes at uniform
heights and depths, clearly indicating mechanical intervention, and that
whitish and chalk-like chemical residues were present around the drilled
holes, strongly suggesting that chemical or toxic substances had been
injected into the tree trunks to cause their gradual drying and death. The
photographic material annexed with the application, supported by GPS
coordinates, date and time stamps, establishes that the damaged trees are
situated within the buffer zone of the Lower Lake.

3. That drilling and poisoning of trees is a known illegal practice adopted to
covertly kill trees over time in order to avoid obtaining prior permissions
required under the Madhya Pradesh Vrakshon Ka Sanrakshan Adhiniyam,
1973 and other environmental regulations. Such acts are pre-meditated,
fraudulent, and environmentally destructive, and are often employed as
preparatory steps to facilitate illegal land clearing and construction within
protected zones. The trees so damaged form an integral part of the wetland-
associated green cover and serve as nesting, roosting, and feeding habitats
for resident and migratory birds. Their destruction causes a cascading
adverse impact on avifauna, biodiversity, ecological connectivity, and the
overall ecological health of the Bhoj Wetland. The Applicant has a well-
founded apprehension that the illegal killing of trees is not an isolated act
but a preparatory and enabling activity aimed at facilitating illegal
construction and encroachment within the buffer zone, thereby permanently

altering the ecological character of the wetland.
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10. In view of the seriousness nature of the matter, we are of the view to
constitute a committee consisting the following members:
1. One representative from the MOEF&CC, Regional Office at Bhopal.
2. One representative nominated by the Director, CPCB, Bhopal
3.0ne representative the
Authority/EPCO, Bhopal.

from Member  Secretary, Wetland
4. One representative nominated by the Member Secretary, State Pollution

Control Board, Bhopal. ”
2. That, in compliance to the order of Hon’ble NGT dated 07.05.2026, the
nomination of the joint committee members consisting of the following
officials of the concerned departments were received by 21.05.2026 and

thereafter the following committee has been constituted: -

S. No Name of Department Name of Committee Member

1. | One representative from the | Dr. Satya, Scientist-E,
MoEF&CC, Regional Office | MOEF&CC, Regional Office,
at Bhopal Bhopal.

2. | One representative Shri  Milind  Kumar Nimje,
nominated by the Director, Scientist D, RD, CPCB, Bhopal.
CPCB, Bhopal

3. | One representative fromthe | Dr. Dinesh Damde, Assistant
Member Secretary, Wetland | Scientific Officer, MP State
Authority/EPCO, Bhopal Wetland Authority, Bhopal.

4, One Representative from the | Shri Neetesh Chaurasiya,
Member Secretary State Regional Officer, RO, MPPCB,
Pollution Control Board. Bhopal.
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3. That, in compliance with the aforesaid order of the Hon’ble Tribunal, Joint
Committee carried out a site inspection on 25.05.2026 of the locations mentioned
in the application, namely the plot situated at Professors’ Colony (Civil Lines
area), adjoining Lower Lake (Chhota Talab), and the nallas mixing into Lower
Lake. During the course of inspection, Dr. Praveen Kothari, Scientist, Regional
Office, MPPCB, Shri Pramod Malviya, Executive Engineer, and Shri Aditya
Khare, Assistant Engineer, Bhopal Municipal Corporation were also present. The
applicant was duly informed about the inspection through mobile
communication, and accordingly the applicant, Shri Rashid Noor Khan remained
present at the site during inspection. Photographs taken during inspection are
enclosed as Annexure-1. The geographical coordinates of all relevant locations
were recorded using a mobile-based application and subsequently marked on
Google Earth imagery, which is enclosed as Annexure-2. A Panchnama was also
prepared at site during inspection, and a copy of the same is enclosed as
Annexure-3. The observations recorded during inspection are detailed as
follows:

3.1. That, the site referred to in the application is a private plot situated near
House No. 12, Civil Lines, Professors' Colony, Tehsil Huzur, District
Bhopal, having geographical coordinates Latitude 23°14'47.87"N and
Longitude 77°24'11.58"E.

3.2. That, during the inspection, a total of seven (07) full-grown trees were
observed within the plot premises. Drilled holes were found in the trunks
of all seven trees. Out of these, two (02) trees were found to be relatively
healthy with green foliage, whereas five (05) trees were found to be dry and
withered.

3.3. That, upon detailed visual examination of the trees, drilled holes were
observed on the trunks of all seven trees. In addition, suspected residues
and marks indicative of the possible injection of certain chemical
substances into the tree trunks were noticed.
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3.4. That, after inspection of the plot, the adjoining Lower Lake area was also
inspected. During the inspection, Banganga Nallah was found discharging
into the Lower Lake with a noticeable flow. The drains from Karishma Park
and in front of Kushabhau Thakre Bhawan were found to have minimal
flow at the time of inspection. As informed by the Bhopal Municipal
Corporation (BMC), these are seasonal (rain-fed) drains.

3.5. That, municipal solid waste was observed accumulated at the confluence of
the Banganga Nalla with the Lower Lake and along a portion of the
inspected lake shoreline. As informed by the officials of the Bhopal
Municipal Corporation (BMC), screening arrangements will be installed to
facilitate interception and removal of municipal solid waste before it enters
the Lower Lake.

3.6. That, plantation was observed along portions of the lake periphery.

3.7. That, as informed by the officials of the Bhopal Municipal Corporation
present during the inspection, the drains discharging into the Lower Lake
are proposed to be intercepted and diverted under AMRUT Scheme 2.0.
Also, the existing stone pitching along the lake periphery had deteriorated
and become unserviceable over time. Accordingly, fresh stone pitching has
been carried out in the damaged stretches as a restoration measure to protect
the wetland boundary and minimise the ingress of debris into the water
body.

4. That, with regard to the damage caused to the trees, the Forest Department has
informed that an internal inquiry is currently in progress. Further, the Forest
Department, vide Letter No. 2442 dated 09.07.2026, addressed the Tree Officer,
Bhopal Municipal Corporation, seeking necessary information in the matter. In
response, a reply has been received from the Deputy Commissioner
(Horticulture), Bhopal Municipal Corporation. Copies of the relevant
correspondence received from the Forest Department are enclosed herewith as
Annexure-4. As informed therein, the Bhopal Municipal Corporation has issued
a notice to the landowner under the provisions of the Madhya Pradesh Vrikshon
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Ka Adhiniyam, 2001 and the Madhya Pradesh Vrikshon Ka Niyam, 2002, for the
alleged damage caused to the trees.

5. That, with regard to the drains discharging into Lower Lake, Status of sewage
treatment of such drains, STPs and pitching work MPPCB has issued a letter vide
letter no. 2096 dated 27.05.2026 to Bhopal Municipal Corporation. A copy of the
said letter is enclosed as Annexure-5.

5.1.The office of Municipal Corporation, Bhopal (Sewage Department) vide
letter no 258 dated 03.07.2026 provided the information which is enclosed
as Annexure-6. The main points of the letter are as under:

5.1.1. The cumulative wastewater flow from the above-mentioned nallahs is
estimated to be approximately 8-10 MLD. A substantial portion of this
wastewater is presently intercepted through the Intermediate Pumping
Station (IPS) at Banganga and pumped to the Patra Pump House, which
Is operational and conveys the intercepted sewage to the 35 MLD
Sewage Treatment Plant (STP) at Maholi Dam Kheda, developed under
AMRUT Yojana 1.0. for treatment.

5.1.2. A 10 MLD Sewage Treatment Plant (STP) has been proposed to cater
to the balance wastewater generated within the Lower Lake catchment.
The project is presently in the pre-construction stage, and the proposed
STP is targeted to be commissioned by December 2027.

5.1.3. A 2 MLD Sewage Treatment Plant (STP) has been constructed under
AMRUT Yojana 1.0 at Professor Colony and is presently operational at
its full design capacity.

5.1.4. During peak flow conditions and owing to the limitations of the existing
interception system, a portion of the polluted wastewater continues to
enter the Lower Lake, thereby contributing to the pollution load and
adversely affecting the lake water quality. The proposed 10 MLD STP,
along with the associated interception and conveyance infrastructure
currently under implementation, is expected to intercept and treat the
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remaining wastewater presently escaping into the Lower Lake. Upon its
commissioning, targeted for December 2027, the balance sewage flow
Is expected to be fully intercepted and conveyed for treatment, thereby
eliminating the residual discharge of untreated wastewater into the lake.

5.2.The office of Municipal Corporation, Bhopal (Lake Conservation Cell) vide
letter no 80 dated 07.07.2026 provided the information which is enclosed as
Annexure-7. The main points of the letter are as under:

5.2.1. The work being done in periphery of lower lake at Karishma park area
is Repairing of already existing (Photographs of Previous Stone Pitching
Enclosed) Unlined Eco friendly stone pitching as per rules and guidelines
provided by Madhya Pradesh Government, Department of Environment,
Vallabh Bhawan, Bhopal & Madhya Pradesh State Wetland Authority to
safe guard the periphery of wetland and stop debris and damaged
structure from falling inside water bodies damaging shoreline and
ecosystem of lower lake. It is stated that, as per Order no
302/233/2022/32-3, BHOPAL, Dated 16 march 2022 Of Madhya Pradesh
Government, Department of Environment, Vallabh Bhawan, Bhopal

Under (B) Regulated activities, point (V) "s/ReIg Wafd &1 fmfor |

5.2.2. That Lower lake is used by various State Government, Central
Government & Defense (Homie-central) departments like MP-POLICE
(SPORTS UNIT), Sports authority of India (S.A.l.), Seema Suraksha Bal
(5.S.B.) and Private individuals like M.P.K.C.A. and other renowned
water sports club who continuously train their candidates for services and
National and international sports events after paying fees for operation of
boats at lake making Periphery of lower lake act like Boat Ghat, As per
Order no 302/233/2022/32-3, BHOPAL, Dated 16 march 2022 Of
Madhya Pradesh Government, Department of Environment, Vallabh
Bhawan, Bhopal, Under (A) Prohibited activities, point (V1) “fé=ir +t
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RS WA & AT Rag A =el @, a9 @ 50 Wiex & R
wfasfea <@m|” allows construction of “HTaeme.

5.2.3. As per Minutes of Technical Committee meeting of MP State Wetland
Authority dated 06.11.2025 Point no 6, "d&+1&! IR gRT dcae
2017 Td fharag+ ArtelieT § Seifea ufaefa wd fafafa sfafafean
T Ul BRA §Y Ul AT 9 SRA g, SHI-Sheell YT fUfRRT @t
Al gq™ @1 A" indicating Eco friendly stone pitching is allowed
for Ramsar site for works under AMRUT 2.0 Water body Rejuvenation
project.

6. Water Quality Monitoring and Results

6.1.That, with regard to water quality, MPPCB is regularly monitoring the water
quality of Lower Lake on a monthly basis. As per the analytical data for the
January 2026 to June 2026, the average Dissolved Oxygen (DO) level of the
lake is recorded as 5.43 mg/Il, which is adequate to support aquatic life. The
analytical results for the year 2026 are enclosed as Annexure-8.

6.2.That, MPPCB is also periodically monitoring the water quality of Banganga
Nalla, and the samples from the Sewage Treatment Plant at Professors’
Colony are analyzed on a monthly basis. The analysis results indicate that
the treated effluent from the STP is meeting the prescribed standards. The
analytical reports of Banganga Nalla and the STP are enclosed as
Annexure-9 for kind perusal.

7. Recommendations
That, based on the observations made during inspection and analysis of available
information, the following recommendations are respectfully submitted for
consideration of the Hon’ble Tribunal:
7.1.That, Bhopal Municipal Corporation shall ensure time-bound completion of
intercepting and diverting of drains discharging into the Lower Lake under
AMRUT Scheme 2.0 or other relevant schemes to prevent entry of untreated

9
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or partially treated sewage. Also, ensuring that the treated water must meet
prescribed standards of Central Pollution Control Board before being

discharged into lakes.

7.2.That, the concerned departments shall ensure strict compliance with Office
Order No. 302/233/2022/32-3 dated 16.03.2022, issued by the Department
of Environment, Government of Madhya Pradesh, VVallabh Bhawan, Bhopal,
and shall carry out periodic monitoring to ensure effective protection of the

designated Ramsar Site (Wetland).

W

?)/j,é

\’\

Dr. Dinesh'Damde
Assistant Scientific Officer
MP State Wetland Authority,
Bhopal

M‘\lf,ind Kumar%imje

Scientist D
RD,
CPCB, Bhopal
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Neetesh Chaurasiya
Regional Officer
RO, MPPCB, Bhopal

Dr. Satya
Scientist-E
MoEF&CC,
Regional Office,
Bhopal
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Annexure-1

Inspection Photographs in OA 58/2026

Dated 25.05.2026

. § GPS Map Camera
% ] I3 GPS Map Camera

Bhopal, Madhya Pradesh, India #=
6cw5+c3j Karishma Park, Lower Lake, Jahangirabad,
Bhopal, Madhya Pradesh 462008, India

Lat 23.245749° Long 77.408226°

Monday, 25/05/2026 02:05 PM GMT +05:30

- '

6cw5+c3j Karishma Park, Lower Lake, Jahangirabad,
Bhopal, Madhya Pradesh 462008, India

Lat 23.245753° Long 77.408295°

Monday, 25/05/2026 02:04 PM GMT +05:30
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159 Annexure-2

Google Earth Imagery in OA 58/2026 (C2)
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FUAT IR Rugicid T8 Teid UF & Haddmd d B PE B
T T sRa 3fERvr, deo Side 99, sioe # fERrdeE geRor AT, s
58/2026 (ARG FX T TAIH FHoge HUTT g 39) H 3R ol (HIST dTels) & T
S & o 1 3ifaeeor, 3y Awor 3R AEF FY g ST W@ FhEE W IR &

= P TS &
3 FRITET gRT G@ & UG uF waiw 1918 &l 04/05/2026 & ATETH

¥ B3R A 3 Ao arer el /3 F HeY F Rega seerr Fh o o, S fF e
a® e ¥ sad AR, AT TASE. & UHE URJd Adid et/ gEdraet
IGAR, MU AR A gRT AR od (Fve HReArT urk T 3meure & &) &
fepamy oeert &y ffier &1 wr T S @ B
I HOH F0y § 5 qd & el & oy # Al 78 Sy & ary-ary
7R o W Te T Ak e & dey  Peafofa figit ® quarcss Seerr 07
feaw & sfier 50 e @ 3feard & & FUCEY T & FE A
LABR o5 & em g ameil/ga & oo e & Rega @ s aeas |
3l T AR o # T @ &, Aol & AR/FA (R 1 ceher) @
A & A § Ho arer g e i FoT A (KLD))
2. 3G TSl Y T Arere & Ao FeRAE/EATE I WS deIT T (STP) F
SHeT /T & A Sy
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3. afy 3o w el A (R AMRUT 31fE) & et searfa edea ¥ ar
(STP) Fr Reufa @ fraon|

4 SMIR AP A T TN STPs Y Fq, 3oy TR ararar, adHT daree U
(pratelyer/ imrelel/ HiReh &7ere) v AR sqaia ser Y A B el
IqeTe aRTg ST

5. R et @ R MR @ & R B o @ AR e @ ge st
wd GRASAT/AST & Ao Tpia & o |

o o/ w1 & v dedls (wReror A’ ueuer) frH, 2017 aur H@fdg
SRS/ TASN & STHRY |

7 eher 3 uguur Ade ¥ doe F ReT o W AR sul gur referehe
FRISTAT H feRoT W foRam e

§. UROT A Ioald adl & TGO A Y 7 HEed HRG) B Aavon|

31 W a3t Al T # o §U FHI-HAT F PR U TR Al
IR ¥, a1fs RUIE A H#feor & 3mengar i 07/05/2026 & 04 HaTE &
$eR AT HTAPIOT & HHET UE ! ST Fehl
IF Tope:- SWIFATaR |

(hrarer sk
2093 a9 ARy
grafer:- 2’)’" S’ 2026

TRy HUSRT (RAfY), #.9. vewor F=or &, surer i AR Fuar FEard|

(e SRR
D\Lm e
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——————

OFFICE OF THE MUNICIPAL CORPORATION
( SEWAGE DEPARTMENT)

S No2SE8 /S.D./B M.C/2026 Bhopal [)atcd.ﬂS/ "t )26 .

To,

Regional Officer,
MPPCB

Bhopal, MP

Subject: Submission of Status of Nallahs Discharging into Lower Lake and Proposed Sewerage
Interventions in compliance with proceedings before Hon'ble National Green Tribunal
in O.A. No. 58/2026 (CZ), Rashid Noor Khan Vs. Collector, Bhopal & Others

With reference to the subject cited above and in compliance with the proceedings before
the Hon'ble National Green Tribunal, Central Zone Bench, in O.A. No. 58/2026 (CZ), Rashid
Noor Khan vs. Collector, Bhopal. the status regarding the nallahs discharging into the Lower Lake
and the sewerage infrastructure being implemented for prevention of wastewater pollution is
submitted as under. :

The information has been compiled in response to the details sought by the Regional Officer,
Madhya Pradesh Pollution Control Board, Bhopal, vide Letter No. 1918/RO/PCB/2026, Bhopal,

dated 04.05.2026.
A. Existing Nallahs/Storm Water Drains Discharging into the Lower Lake

The Nallahs/storm water drains are presently tapped & active, and their discharge ultimately
reaches the Lower Lake are listed and enclose as Annexure 1.

B. Existing Wastewater Management Arrangement

The cumulative wastewater flow from the above-mentioned nallahs is estimated to be
approximately 8-10 MLD. A substantial portion of this wastewater is presently intercepted
through the Intermediate Pumping Station (IPS) at Banganga and pumped to the Patra Pump
House. which is operational and conveys the intercepted sewage to the 35 MLD Sewage
Treatment Plant (STP) at Maholi Dam Kheda, developed under AMRUT Yojana 1.0. The
intercepted sewage is treated at the said STP prior to its disposal.

C. Proposed 10 MLD Sewage Treatment Plant

o cater to the balance wastewater

A 10 MLD Sewage Treatment Plant (STP) has been proposed t
ntly in the pre-construction stage,

generated within the Lower Lake catchment. The project is prese
and the proposed STP is targeted to be commissioned by December 2027,
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D. Existing 2 MLD STP

A 2 MLD Sewage Treatment Plant (STP) has been constructed under AMRUT Yojana 1.0 at
Professor Colony and is presently operational at its full design capacity.

E. Present Scenario and Expected Improvement

During peak low conditions and owing to the limitations of the existing interception system. a
portion of the polluted wastewater continues to enter the Lower Lake, thereby contributing to the
pollution load and adversely affecting the lake water quality. The proposed 10 MLD STP, along
with the associated interception and conveyance infrastructure currently under implementation, is
expected to intercept and treat the remaining wastewater presently escaping into the Lower Lake.
Upon its commissioning, targeted for December 2027, the balance sewage flow is expected to be
fully intercepted and conveyed for treatment, thereby eliminating the residual discharge of
untreated wastewater into the lake.

Upon completion and commissioning of the proposed project, all remaining wastewater flowing
through the above-mentioned nallahs shall be intercepted, conveyed, and treated prior to
discharge. This intervention is expected to substantially reduce the entry of untreated sewage into
the Lower Lake, resulting in significant improvement in water quality, reduction in pollution load,
and enhancement of the ecological and environmental health of the lake.

The above is submitted for kind information and further necessary action in the matter pending
before the Hon'ble National Green Tribunal.

Encl. 1. Annexure-1
2. Photographs.

Superittg?rgirrg‘ﬁhgineer

(BMC-Sewerage cell)
Dated............
S No......../SD./BM.C/2026
CC: 1) Honorable Commissioner, BMC Bhopal ( For Kind Information)
2) Additional Commissioner, BMC Bhopal (For kind information)
2) Executive Engineer, Bhopal (For kind information)

Superintending Engineer
(BMC-Sewerage cell)
Dated............
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¢ | “’,‘ :
e U2ih. /
OFFICE OF THE MUNICPAL CORPORATION oy,
(LAKE CONSERVATION CELL) NIGEs A
S\ /LCC/BMC/2026 BHOPAL, DATED 7. |7] 2005
Jégional officer,
MPPCB
Bhopal, M.p.
Subject:- Submissipn of" Status of Nallahs Dischargmg into Lower Lake and Proposed Sewerage
Interventions i compliance with Proceedings before Hon'ble National Green Tribunal in
0.A. No, 5872023 (CZ), Rashid Noor Khan Vs, Collector, Bhopal & Others.
Reference:-

the Hon'ble National Greep Tribunal, Cenra] 201 026 (CZ) Rashid Noor Khan
Vs. Collector, Bhopal, the Status regarding the n ging into the Lower Lake and the sewage
infrastracture being implemented for Prevention of waste water pollution is submitted ag under.

The information has been compli

ed in response to the details sought by the Regional
Officer Madhay Pradesh Pollution Control Board, Bhopal vide Letter No. 1918/RO/PCB/2026, Bhopal
Dated 04.05.2026. .

e Bench in 0Q.A. No. 582
allahas dischar

Details of works being carried at
¢ The work being done i

lower lake:-

i i lake makin
ports events after paying fees for operation of boats at
:il;((; voat Ghat, As per Order nu 302/233/2022/32-3 , BHOPAL » Dated 16 march 2022 Of
'."Iad 'ya Pradesh Government, Department of Environment, Vallabh Bhawan » Bhopal, Under (a)

¥ * e
Prohiited activities, point (vI) “fey afy T y5fa & Pwior Rare s Ul &, A ¥ 50 Hew
sferifra wami+ allows construction of “erqare”,

¢ i ting dated 06.11.2025, Madhya Pradesh State V\‘fetland.Authority
. lér':te ;yzui%ma:w ?ﬁsﬁwg ‘ 2017 wd At aﬁm A SeafRa : wfaefte v:m mﬁm
lfaﬁizmanmaﬂﬁngmamgv, m-mmaﬁﬁwfra?ﬂ?wrks e
i indicating Eco friendly stone pitchingf is allowed for Ramsar site for
IMRUT 2.0 V. ater body Rejuvenation project,

| /g,.-
’ Superintending Engineer
]

(Lake Conservation Cell).
b&h,qpal Municipal Corporation

g Periphery of lower lake act
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BOL conavarsaney /LCC/BMC/2026 BHOPAL, DATED ...............
CcC:

1. Honorable Commissioner, BMC Bhopal (For Kind Information)

2, Additional Commissioner, BMC Bhopal (For Kind Information)

3. Assistant Engineer, Bhopal (For Kind Information)

Superintendin[ Engineer

(Lake Conservation Cell)
al Municipal Corporation

27



A
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HATER, oo™ e, AIqTer

/ /A=Y /
PRV qure, e /6 Ard 2022
amer % 3% 233 12022/32-3-YRT TRHR & YITaRUT GRET AT 1986 6T &RT 3 &Y
SUURT (1) T SUURT (2) & @US (V) 3R STURT (3) F AT 9fded 4RT 25 3R ORT 23 GRT
SRR QIR T AN R §Y Jeeivs R 2017 Sl ey my |

1. deive T 2017 6 4R 3 (@) SITER Teeivs SV Jeaive o s Ta TR W1EE § )
TS {3 2017 Trarefier & | et 2 s Rt 3 1 deeiue o 9w Zone of
Influence (Zol) & 3ATTRAH — AHRA .1, THRE H.2 & TR .3 S T AT P G2l
TRRI o IR et § BT SrgAIeT Wow deetue MRER Bt Reid 01 HRat 2022 P
U 465 ¥ T T § | g aERE % SR W dedve R 2017 W& AR ¥
SeTlE PR TS F iR T dedive qvSr F 50 . B @ @ 3@ Zol F
Prohibited, Regulated & Permitted Tfcifafert & fufRor & wae 3 of argerar it wft & 1

2. ST & T A5 AR SRT W JeaAvS T Full Tank Level (FTL) TTSUST G5 96
50 =Y. &1 W7 BT U aTer TR W@ Zol BT ST AHRA . 1, 2 T 3 B HAGERT
PRI F BT W § | SR AFRAT F AR R AT ST BT FTL W A0 |
3946.33 ha. (ST Tl 3872.43 ha. + BICT ATeTd 73.90 ha.) e garm & &Y whigpfer
TS &Y St 2 |

3. WIS ITAUS U9 5P Zol ¥ &t a arior Y o e At T SR fer aret e At
(Major & Minor Streams) @t gRET & Faer ¥ feAfoRae srarem FraffRe iy s & -

i, & & B SR BWL & FTL 3 MU 50 .37 9% — AR 9.1
i, ATHYOT & T 3R BWL & FTL & 3URY 2507 90— AR @, 2 -
i, I FIC 3 MURT 250 9N — AFRE .3

iv.  PEHC T T & 3TURT 504 IR — qHTRE .3

v. PTC & HIFR T % AT 09HT JTR — AR .3

4. dceivs & IR, FTL 9§ 50 H1. 6 T ¥ T Zol # Prohibited, Regulated & Permitted
afcfafert st FregaR Tl fea St & -

A. ufEf affafirr (Prohibited Activities)

dedius fd 2017 &1 UieH G &R & 9T deive W@ S9% Zol ¥ Prohibited
TfeifaferT a7 TR iR fhar ST & | 9IS Jeeivs % Full Tank level (FTL) & 50
o, qe fomfor & sy affaftar Fergar gufa: niefer i s & -

i. Conversion for non-wetland uses including i. et off fopey & arfospor |feq
encroachment of any kind; ﬁ'\’amﬁq?ﬂfr%gtiﬁaﬁﬁ
ii. Setting up of any industry and expansion of il. ot off e bt wRfE AT
existing industries; [EREINESDRIEAREES e
iii. Manufacture or handling or storage or disposal | iii. FRfor ©@ amfdE wEem
of construction and demolition waste covered 2016 & 3T A arer Fmfop




vii

Vi.

17

under the Construction and Demoftid Waste
Management Rules, 2016; hazardous
substances covered under the Manufacture,
Storage and Import of Hazardous Chemical
Rules, 1989 or the Rules for the Manufacture,
Use, Import, Export and Storage of
Hazardous Microorganisms/Genetically
Engineered Organisms or cells, 1989 or the
Hazardous Wastes (Management, Handling
and Transboundary Movement) Rules, 2008;
electronic waste covered under the E-Waste
(Management) Rules, 2016;

Solid waste dumping;

Discharge of untreated wastes and effluents
from industries, cities, towns, villages and other
human settlements;

Any construction of a permanent nature except
for boat jetties within fifty metres (50) from the
mean high flood level observed in the past ten

Vi.

3R 3 o1 T a1 Figer,
INEHCHT ERF $ fafe,
YUSRYT 3R S Fufor fge,
1989 a1 uREdcTT ged i),
IR wu & Affa Sl ar
1989 I uREHeHy  IURE
(e, SR Himr uR - gErer)
R 2008 % SfeFfa o aTer
RGP Ueref, §- o,

(o) 79, 2016 & 3l o |

qrel §- 3afire

iv. SRT ITaRTE & frsare :

g IR, F MR s
3iR gfgamal o frsare

fonsdt ot wmft sfey @7 Fmfor
R 719 w1el ¥, el $ 50

years calculated from the date of
commencement of these rules; and,
. Poaching.

Hex & fiaR wferfere 8 |
vii. 313y PR

B. fafrafrer wffafra (Regulated Activities)-
TR T, HUTeT §RT 97 ISV Td IGP Zone of Influence ¥ FefoTer STER Tl / AR G

&IS¥ (STP/SPH) RTG53 ST & Tt o fafFrafir wiffafr o weaferey Ream st & |
éleévgﬁwzowaﬂwgﬁr@aaﬂ#%qmﬁmwmzm 9 Regulated
Tttt &1 fFergaR FrafRor T s -

Vi.

Subsistence level biomass harvesting
(including traditional practices);
Sustainable culture fisheries practices
(in private lands);

Plying of non-motorized boats;
Desilting, in case where wetlands inflow
regimes and water-holding capacity are
impacted by siltation (note that
‘deepening’ activities are not the same
as ‘desilting’); &

Construction of temporary nature
Construction of STP/SPH by Municipal
Corporation, Bhopal

vi.

e afe awr A6 § sE FarerT
(ORI YD afee)

HYTRT Ao

IR — AR AT e 1 Ferer

@1 WY % deeivs & ool Eid W ol
TEUT & F DI T T & (Ae-arels
TR Td SRARTT o sr-arent
fomamaey &)

3TE TPt & Fmfor |

TR T, AU R qoid STER
/Ry oF g §re o femion|
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C. 3rgee fifafRra (Permitted Activities)-

TS R 2017 BT e AR AT 3 AT dealvs @@ I Zol F Permitted”

wfcifaferat 1 FrraR et Ry mar e |

| R TR a1 W Jeanvs P AT AR
(18-3 .9) 2020 I(aR W TR e ror
JTTE & Wise Use &I IREHeTT WBR Bt &, deaive
TG Zol § Permit $t T Wepelt & | ST AR
TR F=ifeRes mivafRrr oo desive sk S Zol #
Permitted Activities &t Sioft o 2ftfy —
i.  Ecological rehabilitation and rewilding of nature;
ii. Wetlands inventory, assessment and monitoring;
ii. Research;
iv.  Communication, environmental education and
participation activities;
V. Management planning;
vi.  Habitat management and conservation of wetland-
dependent species;
vii. - Community-based ecotourism (with minimum
construction activities);
viii. ~ Harvesting of wetlands products within regenerative
capacity; and,
iX.  Integrating wetlands as nature-based solutions for
climate change mitigation and adaptation.

vii.

Viii.

. IIRRIfe gate gd srpfer ot

iv. ONUT, gfaRor fRrer 3R 5-

i. deeive JTETRA Yfdr T EeT

ix. STeTaTg qiRgc TRt & e &

gAfwHTOT
e

TRiER BRIBAT
§ue e

Td S1eh HTgpferep SeaTe T e

T ARG S-SR (BT |

o femfor et |fea)
AT &P SFTRR AU &
TIfieh IeUTET ST Hferes Qe
foTQ grepferes wamerT amenia

3P Td T 8 ICHUS BT
TehlepRUT

wfafaftrat v ergema TR & 6w § weed oy o B @ Reie

I wEefier 8iT |

7. % 590/ 233 12022/32-3

Suifed, e afee Frfew, 7. 0.
IR & AT, H. . ST, STt STe form
IR & |, H. W, AR, Y. . 4. T
SR T e, . 9. A, Py s

9 B

q. U. F U1l & T q

YT ATQATTAR

farer, e 16 AT 2022

faery werre, AT Jof wafaRor AR . W, 9T
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REGIONAL OFaC83

MADHYA PRADESH POLLUTION CONTROL BOARD
Water Quality during Year 2026

Natural Water Resource : Lower Lake near Kalighat, spill out let Bhopal (Sta. code- 1374)

March(09-03-

Sr No Par Unit Jan(27-01-2026) | Feb(12-02-2026) 2026) April(01-04-2026) | May(06-05-2026) [ June(01-06-2026)
1 Alkalinity as CaCO3 mg/I 158 182 186 140 136 160
2 Ammonical Nitrogen mg/I BDL BDL BDL BDL BDL BDL
3 B.0.D (3 Days 270C) mg/I 5.6 6.4 4.6 6.8 4.4 4.8
4 Boron mg/I BDL BDL BDL 0.02 BDL BDL
5 Calcium mg/I 35.24 53.66 46.45 48.85 37.64 20.82
6 Calcium Hardness as CaCO3 Mg/Lts 88 134 116 122 94 52
7 Chemical Oxygen Demand mg/I 38.4 38.72 37.6 38.4 38.08 9.8
8 Chloride mg/I 47.28 43.05 45.31 35.22 61.64 45.98
9 Colour Pt.Co.Scale 13.84 7.49 8.26 22.64 5.32 4.65
10 Conductivity micromho/cm 513.2 527.3 516.1 453.3 516.7 498.5
11 Dissolved Oxygen mg/I 5.6 3.9 5.4 5.4 5.5 6.8
12 E.Coli. MPN/100 ml >1600 1600 1600 1.8 <1.8 1.8
13 Fecal Coliform MPN/100 ml 1600 1600 1600 920 350 920
14 Fixed Dissolved Solids mg/I 176 180 184 148 236 164
15 Fluoride mg/I BDL 0.15 BDL BDL BDL BDL
16 Magnesium mg/I 14.08 15.54 16.51 6.79 12.14 28.16
17 Magnesium Hardness as CACO3 Mg/Lts 58 64 68 28 50 116
18 Nitrate mg/I 6.12 8.25 9.38 7.31 8.32 8.18
19 Nitrite mg/I 0.12 0.19 0.16 0.24 BDL 0.23
20 P-Alkanity - Nil NIL Nil NIL NIL NIL
21 pH pH Units 7.18 7.63 7.8 8.28 7.72 8.04
22 Phosphate mg/| 0.24 0.08 0.48 BDL 0.44 0.43
23 Potassium mg/I 3.76 1.69 4.79 4.69 4.21 7.14
24 Sodium mg/| 34.29 16.63 29.3 22.51 34.22 20.11
25 Sodium Absorption Ratio(SAR) SAR 1.07 0.51 0.94 1.12 1.24 0.67
26 streptococci MPN/100 ml <1.8 1.8 <1.8 1.8 <1.8 <1.8
27 Sulphate mg/I 19.62 18.63 18.51 29.2 14.98 13.92
28 Suspended Solids mg/I 52 32 42 38 44 40
29 Temperature Centigrade 18 22 25 26 27 29
30 Total coliform MPN/100 ml 1600 1600 1600 1600 1600 1600
31 Total Dissolved Solids mg/I 344 370 358 308 356 292
32 Total Hardness as CaCO3 mg/I 146 198 184 150 144 168
33 Total Kjeldahl Nitrogen mg/I 2.8 BDL 2.8 BDL 2.8 BDL
34 Total Solids mg/| 396 402 400 346 400 332
35 Turbidity N.T.U. 10.4 12.1 4.1 13.7 8.5 1.6
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REGIONAL OFFICE

MADHYA PRADESH POLLUTION CONTROL BOARD

Water Quality during Year 2026

Natural Water Resource : Banganga Nalla Before Mixing to Lower Lake, Bhopal.

Sr No Par Unit Feb(09-02-2026) June(01-06-2026)
1 E.Coli. MPN/100 ml 1600 920
2 Sulphate mg/I 17.17 48.56
3 Total Dissolved Solids mg/| 570 670
4 B.0.D (3 Days 270C) mg/I 10 14.4
5 Surfactant MBAS/I NA BDL
6 Chloride mg/I 68.48 24.63
7 pH pH Units 7.95 7.48
8 Nitrite mg/| 0.04 2.96
9 Nitrate mg/| 5.62 33.48
10 Chemical Oxygen Demand mg/I 38.7 68.8
11 Total Solids mg/I 690 736
12 Suspended Solids mg/I 120 66
13 Fecal Coliform MPN/100 ml 1600 1600
14 Total coliform MPN/100 ml 1600 1600
15 Phosphate mg/I 1.58 13
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REGIONAL OFFICE

MADHYA PRADESH POLLUTION CONTROL BOARD
Water Quality during Year 2026

Natural Water Resource : Water Sample of Professor Colony STP, Bhopal

srNo Par Unit Jan(05-01-2026) | Feb(09-02-2026) | March(09-03-2026) | April(01-04-2026) | May(06-05-2026) | June(04-06-2026)
1 B.0.D (3 Days 270C) mg/| 5.2 6 5.6 8.8 8.8 11.2

2 Chemical Oxygen Demand mg/| 28.8 28.8 38.72 49 50 49

3 Chloride mg/| 45.93 56.74 39.53 42.42 49.13 34.49

4 Fecal Coliform MPN/100 ml 1600 1600 1600 1600 1600 1600

5 pH pH Units 7.64 7.46 7.64 7.39 7.34 8.25

6 Suspended Solids mg/| 42 41 66 62 66 42

7 Total coliform MPN/100 ml 1600 1600 1600 1600 1600 1600

8 Total Dissolved Solids mg/| 346 335 336 314 344 502

9 Total Solids mg/| 388 376 402 376 410 544
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